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AFFIDAVIT

|, Ramen Chandra Malakar, aged about 59 years, son
of late Pran Chandra Malakar presently holding the post of
Commissioner and Secretary, Government of Assam, Department
of Environment, Forest, and Climate Change, Dispur, Guwahati -
6 in the district of Kamrup (Metro), Assam do hereby solemnly

affirm and states as follows:

1. That | am the Commissioner and Secretary, Government
of Assam, Department of Environment, Forest, and Climate
Change, Dispur, Guwahati - 6, on being duly authorized to
represent the respondent No. 2 being fully conversant with the

facts and circumstances of the case swear his instant affidavit.

2.  That during the pendency of the present Original Application,
District Survey Report (DSR) of all the 35 (thirty five) districts of

- Assam were prepared approved by both SEAC and SEIAA and

accordingly uploaded on the district portal of all the districts
accordingly. That details of all the 35 (districts) leading uploading

on the district portal of all the districts are given below.
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Status of DSR (District Survey Report)
"Name of Approval Dates Date of DSR
S the Ninime pf Status SEIAA uploaded on
No | pistrict Division (s) SEAC District Portal _|
Dima Hasao i —
Dima West and Dima | . 21.10.202 172025
: | Hasas Hasao East Final DSR | 26.09.2024
' Division
| 2 | Hojai Nagaon South Final DSR | 25.10.2024 22.01.2025 04/09/2025 [
| 3 | Goalpara | Goalpara Final DSR | 11.12.2024 13.02.2025 | 30/08/2025 I
| R —
J West Karbi | Hamren - 13.02.2025 , 01/09/2025
1: 4 Anglons Division Final DSR | 16.01.2025
‘ ) . } Dibrugarh . 13.02.2025 04/09/2025
5 | Dibrugarh Division Final DSR | 16.01.2025 A;
. Nagaon . 13.02.2025 ( 08/10/2025
o | Marigaon | Si300 Final DSR | 18.01.2025 !
13.02.2025 12/11/2025 ‘
Nagaon Nagaon Final DSR | 18.01.2025 f
7 Division |
: ' .02. 22/08/202
Biswanath | SOMtpurEast [ o oo T 012025 13.02.2025 ] 025 ‘I
8 Division |
2 /
9 | Golaghar | G0laghat Final DSR | 21.01.2025 "3'0“'2025 J G |
| Division | _ o
l : i 29025 2025
| | Kamrup K'dn‘n‘up East Final DSR | 21.01.2025 13.02.2025 30/08/2025
v 10 !Metro Division N
Karbi Anglong ."
,‘ Karbi East Division
[ 11 and Karbi Final DSR | 01.02.2025 13.02.2025 01/09/2025
Anglong
Anglong West
L Division
I oL 7 € ] : 5 =
le Hallakand; | iaunkand: Final DSR | 17.02.2005 | 24022025 | 28/08/2025
Division | |
— 25/112025 B
13 | Dhemaji Jeig Final DSR | 17.02.2025 28.05.2025
\/ Division
- 21/07/2025
14 . Dhansiri . i 2023
UQalgurl Dlai Final DSR 01.04.2025 14.05.2025
T Cachar . 219 < 28/08/2023
I3 | Gachar Division gl K. 1 lidl25 21.05.2025
6 | Dhubry | 2ndln Final DSR | ) 04 2025 )
Division 20.06.2025 29/08/2025
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—_— , —
17 S. Salmara Dhubri Final DSR
, - Divisi 01.04.2025 28.05.2025. | 29/08/2025
; . Mankachar YASIEN B
e Lakhimpur , 21/06/2025
ﬂs Lakhimpur | 5. & Final DSR | 25.04.2025. 02062025
r , . Sonitpur West
19 | Sonitpur o E Final DSR
D
L vision 25.04.2025 28.07.2025 | 08/08/2025 |
] Chirang + Clit |
20 | Bijni (Sub | o e Final DSR 28.07.2025 | 28/08/2025 |
N ey gt Division 25.04.2025 o !
| Division) M |
[i21 \Tamulpur Baksa Division | Final DSR | 29.04.2025 28.07.2025 08/09/2025 |
W_z [Baksa [ Baksa Division | Final DSR | 29.04.2025 28.07.2025 08/09/2025 |
FB \Charai A %.pgsgar Final DSR | 23:05-2025 28.07.2025 | 26/08/2025 |
ivision B
: 23.05.2025 31.07.2025. 27/08/2025 ‘
(24 Bangaigaon A{e‘\{alley Final DSR '
Division ‘
|
- . 31.07.2025 | 09/09/2025 |
25 | Jorhat Jorhat Division | Final DSR A 15202 i
J
27.06.2025 19.08.2025 06/11/2025 !
26 | Kokajhar | 2 MEA0R Final DSR
Division
57 | Karimganj Kgrpﬁganj Final DSR %8.07.2025 14.08.2025 08/09/2025
Division ¢ !
- North Kamrup :
25 | Bajal Division Final DSR | 270029 29.08.2025 | 25/09/2025 B
Negth Kamro 13/11/2025 |
29 | Nalbari Botes amrup | pinal DSR | 27.06.2025 |
EVIEION 29.08.2025 |
& 1
! North Kamru . 10/10/2025 .
30 | Darang b P | Final DSR | 28.07.2025 29.08.2025
North Kamrup | Final DSR 2 29.08.2025 04/12/2025
. 28.07.
31 | Barpeta PFvision 7.2025 )
‘ 29.08.2025 10/11/2025 ‘
ﬁ North Kamrup | .
iﬁ Kamrup Division Final DSR | 08.08.2025
= 9] £ g
I Majuli Division | Final DSR | 28072023 29.08.2025 1 13/09/2025
.33 Majuli :
| e =
| 32 | Tinsukia D!DP(.)I Final DSR 28.07.2025 29.08.2025 24/01/2026 '
\ Division
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F_l-t;ltmmont 8l. No. 5., " o741
Date #5/’/;20/'4 ....... .

X
: ivasagar 9.08.2025 10/11/2025
3 Slvasagar lS)l'\m'S'lgDal Final DSR | 12.08.2025 29
IVISIOn
3. That statements made in paragraph
X are true to my knowledge and belief

and the statement made in paragraph 1 and 2 are matters of

records and rest are my respectful submissions before this Hon'ble

Court and that | have not suppressed any material facts.

January 2026 at Guwahati.

Identified
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|Advocate

Kamrup(M)
Regn.No.37608
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And 1 sign this affidavit on this the A day of
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DEPONENT
Commicsinner & Secretay
To The C.vt Of Assam
E,F&C, ChonnaDentt.
Dispur,Chy-6

Rinki Biswas
NOTARY
GOVT. OF INDIA
Guwahat|, Kamrup (M)
Regn. No. 37608
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